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BUSINESS ADVISORY COMMITTEE 
Forty-second Report

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS (SHRI K. RAGHU 
RAMAIAH): Sir, I beg to preoexit the 
Forty-second Report ol the Builneas 
Advisory Committee.

RESOLUTION RE. POLICY IN RES­
PECT OF PRICES AND AGRICUL­
TURAL PRODUCTION—Omtd.

THE MINISTER OF PARUAMXN- 
TARY AFFAIRS (SHRI & RAGHU 
RAMAIAH): Since Shri C. K. Chand- 
rappan is not here, to raise the batt­
en-hour discussion, you nay call some 
mora Members to speak m  Shri 
Limaye** resolution.

mm B. V. NAOC: On tfca W  
face of it, this resolutfon ̂ pMOS to 
he m well-me«iin« one, but M hw 
been stated elsewhere, the  «ti*A to


